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by the Project Authorities becomes
available,
(c) and (d). Do not arise.

(e) Further action on the Project
will be taken on receipt of the techni-
ea] report and the estimates for the
Project.

Paradeep Port

116. Shri Surendranath Dwivedy:
Shri Linga Reddy:

Wil] the Minister of Transport,
Aviation, Shipping and Tourism be
pleased tp state:

(a) Whether the Paradeep Port has
®een completed to be ready to receive
ships;

(b) whether any arrangemerit is
being made to unload ships carrying
foodgrains from U.S.A. at Paradeep;
and

(c) it so, when this work i likely
o - start?

: The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
&eddy): (a) Yes. The first stage of
4he development of Paradeep Port
Project to handle two million tonnes
@ iron ore is nearing completion.

. (b) and (c), Arrangements for re-
eaiving foodgrain vessels at Paradeep
@ort are under consideration. It is
@ecessary to acquire two ocean going
tugs for piloting the-foed ships into
the Part. The .tugs already ordered
for Paradeep Port have hot so far
been _completed and may be ready
¥hiy by the end of the year. There-
fore, some interim arrangements aré
heing considered. The Port will be
ased for handling food ships s soon
as the tugs are available.

oo ‘Paradeep Port
. 117. Shri. Surendranath  Dwivedy:
WIll the Minister of Transport,

Aviation, Shipping and Teuriam be
pleased to state:

* (a) whether Govérnment have -re-
peived complaints about the vlolation
of labour 'laws and Trregular’ discharge
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from service f the employees .of
Paradeep Port by the Chief Engineer,
Paradeep Port;

(b) if so, the action taken and the
nature of grievances;

(c) whether recognition hasg been
given to any labour union at the Port
for promotion of better and healthy
labour management relationship; and

(d) if not, why?

The Minister of Transport, Aviation,
Shipping and Tourism (Shri Sanjiva
Reddy): (a) and (b). With the com-
pletion of the first phase of the Para-
deep Port Project, it hecame necessary
to retrench the surplus staff of the
Project. Certain complaints were re-
celved that the provisions of the In-

_dustrial Disputes Act, 1047, were not

‘being complied with by the Project
authorities while serving notices of
retren¢hment on the surplug staff. ‘The
matter was examined on a referénce
from the Project authorities and they
have been advised suitably.

(c) and (d). The Paradesp Pot
‘Project is now a Central Goverament
‘Department. The question of recogd-
‘nition of a union of the empioyess
of the Port Project is béing examined
with Teference to the relevant rules
‘of the Government of Indla.

Import of Foodgraing

118. Shri Shiv Charan Gupta: Will
the Minister of Food, Agrioculture,
Community Development and Coope-
ratlon be pleased to state:

(a) the annual imports of foodenh\l
.in the country in the Third Flve Yealr
Phn; L R

(b) how much subsidy Government
have been paying every year ia their
distribution; agd

(¢) how much subsidy was paid i»
the ‘sakt: year of -Sqcond Five Yenr
Plan? L.
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_ The Minister of State in the Minis-
try of Food, Agriculture Community
Development and Cooperation (Shri
Govinda Menon): (a) Imports of food-
graing each year during the Third
Five Year Plan period have been as
under:—

Year Curnty
in
*ooo M.
1961-62 . 3169°4
1962-63 . 3888-3°
1963-64 . 4721-9
1964-65 . €689 4
19 65-€€ (Upto 31-3-€€ €366-0
{Expecicd imperts ¢orirg Feb-
ruary and March, 19€€; . 165G 0

(b) and (c). With a view to stabilis.
ing the prices of foodgrains in the
country and to make them available
to the vulnerable sections of the com-
munity at reasonable prices, the im-
ported foodgrains were izsued at rales
lower than their economic cost. For
thiz purpose a scheme for the pur-
chase of foodgrains has been in opera-
tion and the results of sale of food-
grains at subsidised prices are re-
flected in the accounts of the scheme
as losses. The subsidy on this basis
for five years commencing from the
last vear (1960-81) of the Sccond Five
Year Plan has been as below:

Amount
Year of

subsidy
in crores

of Rs.
1960-61 . 18-68
1961-62 - 19°2§
1962-63 . . 27°1§
1963-64 . 33-87
196465 . 33-94

Accounts for the year 1385-68 are not
yet complete.
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Dairy Schemey

119. Shri Man Sinh P. Patel: Wil
the Minister of Food, Agriculture,
Communty Development and Co-
operation be pleased to sta‘e:

(a) how much amount was provid-
eq for Dairy Schemes in the Third
Five Year Plan; and

{b) how much expenditure is likely
to be incurred upto the end of March,
19667

The Deputy Minister in the Minis.
try of Food, Agriculture, Community
Development and Co.operation (Shrl
Shinde): (a) Rs, 36.66 crores.

(b) About Rs. 3467 crores.

Visit by Members of Delimitation
Commission to Agartala

126. Shri Dasaratha Deb: Will the
Minister of Law be plecased to state:

(a3) whether it is a fact that the
members of the Deiimitation Commis~
sion visited Agartala (Tripura) i»
Dec.mber, 1865;

(b) if so, whether any representa-
tion suggesting amendments to the
proposa;i submitted by the Delimitation
Commission for delimiting the Assem-
bly and Parlinmentary Constituencies
in Tripura bas been received by them
from its associate member from
Tripura who is now in detention under
DIR; and

(¢) if so, what was the reaction of
the Commission to that effect?

The Minister of State in the Minls-
try of Law (Shri C. R. Pattabh
Raman): (a) and (b). Yes, Sir,

(¢) The representation of Shri
Dasaratha Deb, one of the Assaciste
Members, was duly considered by
the Commission while formulating its
proposals relating to the Delimitation
of parliamentary and assembly consti-
tuencies in Tripura. These propoxals
were forwarded to  Shri Dasaraths





